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SHRI DIGVIJAYA SINGH: Sir, my question was simple to how much money was
allocated to the State of Gujarat in Phase-I and...

MR. CHAIRMAN: He has answered it. ...(Interruptions)...

SHRI DIGVIJAYA SINGH: No, he has not answered it. ...(Interruptions)... He has
not answered it. ...(Interruptions)... My question is very specific. ...(Interruptions)...
May I repeat, Sir?
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MR. CHAIRMAN: Thank you. ...(Interruptions)... Answer will be given to you.
...(Interruptions)... Please.

o wegaa agaer: W), A AN AR 9 TE A B L(EEH). .
Abating pollution from Daman Ganga River

*126. SHRI MANSUKH L. MANDAVIYA : Will the Minister of HOME AFFAIRS
be pleased to state :

(a) the details of further action taken as on date by Daman and Diu Union Territory
Administration in consultation with the State Government of Gujarat to submit a joint
comprehensive proposal to the Ministry of Environment and Forests under the National

Conservation of River Plan to abate pollution from Daman Ganga river;

(b) Whether the Union Territory Administration approached the State Government
of Gujarat in this connection during last six months; and

(c) if so, the details thereof ?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
KIREN RIJIJU) : (a) to (c) A Statement is laid on the Table of the House.

Statement

The Union Territory Administration of Daman & Diu received Guidelines from
the Ministry of Environment & Forests, New Delhi to prepare a comprehensive plan
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for the abatement of pollution in the Daman Ganga River under the National River
Conservation Plan and steps have been initiated by the Union Territory Administration
to prepare and submit the same to the Ministry of Environment and Forests. In this
regard, the National Environment Engineering Research Institute (NEERI), Nagpur has
been requested to prepare a comprehensive plan for the abatement of pollution in the
Daman Ganga River under the National River Conservation Plan.

The Pollution Control Committee, Union Territory Administration of Daman &
Diu has requested the Gujarat Pollution Control Board, Gandhinagar vide Letter dated
26.6.2014 for preparation of a joint comprehensive plan for the abatement of pollution
in the Daman Ganga River under the National River Conservation Plan.
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Upgradation of ESI hospital in Goa

*127. SHRI SHANTARAM NAIK : Will the Minister of LABOUR AND
EMPLOYMENT be pleased to state :

(a) whether an Employees' State Insurance (ESI) hospital has been functioning in
the State of Goa;

(b) whether the hospital has been recently upgraded and if so, the cost of upgradation;

(c) the funding of Central Government and the State Government respectively; and

(d) the details of ESI scheme, including percentage-wise and year-wise sharing of
financial and other burden?

THE MINISTER OF LABOUR AND EMPLOYMENT (SHRI NARENDRA SINGH
TOMAR) : (a) to (d) A Statement is laid on the Table of the House.

Statement

(a) Yes, Sir, the Employees State Insurance (ESI) hospital in Margaon, Goa
is providing Outdoor Patient Department (OPD) services and some Indoor Patient

Department (IPD) services.

(b) and (¢) The up-gradation, including retrofitting/renovation of ESI hospital in
Margaon, Goa at a cost of Rs.88 crore is nearing completion. The entire expenditure is
born by Employees’ State Insurance Corporation (ESIC).

(d) In addition to ESI hospital in Margaon, there are 12 ESI Dispensaries and 12
Insurance Medical Practitioners (IMPs) under the ESI Scheme in the State of Goa.



